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¢
Commercial Complex(BDA),
Incdira Nagar, Bangalore—38.
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Writ petition Nd,

P on the file of Hon'ble

High Court of Karnataka, Banga'oTe,
under Section
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final hearing.
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REGISTERED/AD

CRDER
CE‘T?nL ADWNINISTRATIVE TRIBUNAL
BANGALORE BENCH
. j% SRR Commercial Complex(BDA),
/ XJ Agy“ : ‘Indira Negar,
g {fwif @} . - _ Bangalore=560 038,
ﬁ} Dated the . Aug. '86,
\ _

\ ON_THURSDAY THE 31ST DAY OF JULY, '86.

i PRESENT |

THE HON'BLE MEKBER(JUDICIAL) : SHRI CH.RAMAKRISHNA RAD
il © THE HON'BLE m&uagﬁ(AmuINISTRATlvﬁ)'5”HI L.E.A.REGO

IN APPLICATION No.$57 OF 1C80
(VI.P.No, 5120/82) '
K.P.Korzh,
No.1l3, &th Mein Road,
Pzlace Guttahelli, '
Bangalore.3. : Applicent.
Versus
1., The Secretary, DPRAR,
' lin, of Home Affairs,
Govis of Tndia, N, Delhl

2. The Secreharv,
liin, of Health & Femily Welfare,
Deptt. of Health, G.0.I,
New Delhnhi,
3. The Director Generzl of
Health Services, N,Delhi.
4, The Director, Nationsl
Tuberculosis Instltute,
No,8, Bellary Road, . ;
Bangdlore 3% -t Respondents,

— o -

In uhe above said appllcatlor this Tribunal has
pessed the follewing order:-
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Given under my h-nd and tbﬂ sealetR 3 N
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REGISTERED/AD

ORDER

CENTRAL ADMINISTRATIVE TRIBUNAL
' BANGALORE BENCH

Commercial Complex(BDﬁ),
; ‘Indire Negar,
; j _ Bangalore- 560 038.

Dated the Aug, '86,
ON THURSDAY THE 31ST DAY CF JULY, '86,
PRESENT

THE HON'BLE MNEKBER(JUDICIAL) : SHRI CH.RAMAKRISHNA RAO
THE HON'BLE MENBER(ADMINISTRATIVE):SHRI L.H.A.REGO

IN APPLICATION No,S57 OF 1686
‘ (W,P.No.35126/87) ;
‘<" K.P.Korah,
No,13, 8th Main Road,
Pelsce Guttahelli, '
Bangalore .3, ¢! Applicent,
: Versus
1. The Secretasry, DP&AR,
Min, of Home Affeirs,
Govt. of India, N,Delhi,

The Secretarv,

liin., of Health & Femily Welfare,
Beptii, lof Healthy Go@ i

New Delhi.

N
.

3. The Director Genersl of
Health Services, N,Delhi,
4, The Director, Nationsl
Tuberculosis Institute,
Neo,.,8, Bellary Road, o :
Bangalore 3 : Respondents,
| ORDER

In the ebove said application this Tribunal has
pessed the following order:=

gf thic Tribunal.

Given under my h-nd and thlugaal— s f%j
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